l';l’i Papers laid

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : Sir, I beg to lay on the Table :—

(1) A copy each of the following papers
under sub-section (1) of section 619 A of
the Compaines Act, 1956 :—

(i) (a) Review by the Government on
the working of the Minerals and
Metals Trading Corporation of
India Limited, New Delhi, for
the year 1967.68.

(b) Annual Report of the Minerals
and Metals Trading Corpora-
tion of India Limited, New Delhi
for the year 1967-68 along with
the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon.

Review by the Government on
the working of the State Trading
Corporation of India Limited,
New Delhi, for the year 1967-98.

(i) (a)

(b) Annual Report of the State
Trading Corporation of India
Limited, New Nelhi for the year
1967 68 along with the Audited
Accounts and the comm-nts of the
Comptroller and Auditor General
thereon.

[Placed in Library. See No. L.T.-652f
9]

(2) (i) A copy of the Central Silk
Board (Amendment) Rules, 1968,
! published in Notification No.
G.S.R. 2038 in Gazette of
India dated the 23rd November,
1968, under sub-section (3) of
section 13 of the Central Silk
Board Act, 1948,

A statement showing reasons for
delay in laying the above Notifi-
cation.

(i)

[Placed in Library. See No. L.T.—
653/69.]
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COMMITTEE ON PRIVATE MEM-
BERS BILLS AND RESOLUTIONS

FoRTY-SEVENTH REPORT

SHRI KHADILKAR (Khed) s Sir, I
beg to present the Forty-scventh Report of
the Committee on Private Members® Bills
an Resolutions.

COMMITTEE ON PUBIC UNDERTAK-
INGS

THIRTIETH REPORT

SHRI G, S. DHILLON (Taran Taran) 1
Sir, I beg to present the Thirtieth Report
of the Committee on Public Undertakings on
action taken by Government on the recom-
mendations contained in the Twenty-second
Report of the Committee on Public Under-
takings (Third Lok Sabha) on Indian Drugs
and Pharmaceuticals Limited, New Delhi.

12.57 hrs.
*DEMANDS FOR GRANTS-Contd.

MINISTRY OF FOOD, AGRICULTURE

CoMMUNITY DEVELOPMENT AND Co-
OPERATION.

MR. SPEAKER ; The House will now
take up discussion and voting on Demand
Nos. 29 to 33, 113 and 114 relating to the
Ministry of Food, Agriculture, Community
Development and Cooperation for which
10 hours have been alloted.

Hon. Members present in the House who
are desirous of moving their cut motions
may send slips to the Table by 14.15 hours
indicating the serial numbers of the cut
motions they would like to move, They will
be treated as moved if they are otherwise
admissible. .

DEMAND NO. 29—MINISTRY OF FOOD
AGRICULTURE, COMMUNITY DEVELOP-
MENT AND COOPEATION.

MR. SPEAKER : Motion moved 1

*Moved with the recommendation of the President.



175 D, G. (Min.

[Mr. Speaker]

“That a sum not exceeding Rs. 1,58,22,000
be granted the President fo complete the
sum necessary to defray the charges which’
will come in course of payment during the
year ending the 3lst day of March, 1970,
in respect of ‘Ministry of Food, Agriculture,
Community Development and Co-operation®.

DEMAND No. 30—AGRICULTURE,
MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs.
8,85,01,000 be granted to the President fp
complete the sum necessary to defray
the charges which will come in course of pay-
ment during the year ending the 31st day of
March, 1970, in respect of *Agriculture’."

DeEMAND No. 31—PAYMENT TO
INDIAN COUNCIL OF AGRICULTURAL
RESEARCH.

MR, SPEAKER : Motion moved :

“That a sum mnot exceeding Rs,
12,91,69,000 be granted to the President fo
complete the sum necessary to defray
the charges which will come in course of
paymeat during the year ending the 31st day
of March, 1970, in respect of ‘Payments to
Indian Council of Agricultural Research'.”

DemMAND No. 32—FoOREsT.
MR. SPEAKER 1 Motion moved :

“That a sum not exceeding Rs. 1,48,38,000
be granted to the President fo complete the
sum necessary 10 defray the charges which
will come in course of payment during the
year ending the 31st day of March, 1970, in
respect of ‘Forest’."”

DeMAND No. 33—OTHER REVENUE
EXPENDITURE OF THE MINISTRY OF FooD
AcricuLTURE, CommuniTy DEevELOP-
MENT AND CO-OPERATION.

MR. SPEAKER 31 Motion moved :

“That a sum mnot exceeding Rs.
37,98,89,000 be granted to the President fo
complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 31st day
of March, 1970, in respect of ‘Other Revenue
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Exp:nditure of the Ministry of Food, Agri-
culture, Community Developm:nt and Co-
operation'."

DeEMAND No. 113—PURCHASE OF
FOODGRAINS AND FERTILIZERS

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs.
2,03,40,48,000 be granted to the President fo
complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 31st day
of March, 1970, in respect of ‘Purchase of
Foodgrains and Fertilizers'.”

DeEMAND No. 114—OTHER CAPI-
TAL OUTLAY OF THE MINISTRY OF
Foop, AGRICULTURE, COMMUNITY
DEVELOPMENT AND COOPERATION.

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs.
47,00,08,000 be granted to the President to
complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 31st day
of March, 1970, in respect of ‘Other Capi-
tal Qutlay of the Ministry of Food, Agri-
culture, Community Development and Co-
operation®,” ’

MR. SPEAKER 1 Hon. Member's may
now move their cut motions,

SHRI P. VISWAMBHARAN : (Trivan-
dram) : I beg to move :(—

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and C tion be reduced to
Re. 1.

[Failure to make India self-sufficient
in production of foodgrains. (1)]

SHRI N. SHIVAPPA (Hassan) : I beg
{0 MOVE le=

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. L
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[Need to give incentive to the farmers
by not levying heavy taxes which touch
their economy in all respects. (2)]

*“That the demand under the head Minis-
try of Food, Agriculiure, Community De-
velopment and Cooperation be reduced to
Re. 1."

[Failure of the Government to provide
funds through the co-operatives and
the commercial banks to agriculturists,

3]

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. 1.”

[Failure of the Government to bring
up the district-wise agricultural pilot
projects to effective function. (4)]

“That the demand under the head Minis-
try of Food, Agriculture, Community De=
velopment and Cooperation be reduced to
Re. 1.”

[Failure of the Government to provide
adequate opportunity to agriculturists
to gather and gain experience and
technique of advanced agriculture by
visiting certain foreign countries at
the cost of the Government. (5)]

“That the demand under the head Miais-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. 1.

[Failare of the Government in not
implementing the Maload Improve-
meat Schemes. (6)]

*That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. 1.”

[Failure to make a study of the real
need of the tractors for the farmers

in the country, (7)]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Co-operation be reduced to
Re. L.V
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[Failure of the Government to evolve
a pational policy to augment agroe
industries and agro-business in the
country to facilitate the agricultural
development and to improve the con-
ditions of the agriculturists with a
change for better economy. (8)]

*“That the demand under the head Miois-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. 1.7

[Failure to provide sufficient funds in
the shape of loans to the agriculturists
to purchase tractors. (9)]

"That the demand under the head Minis~
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. 1.

[Failure to see that the monopoly
procurement drive had led and is
leading to fraud and corruption. (10)]

“That the demand under the head Minis-
try of Food, Agriculture, Commumity Deve-
lopment and Cooperation be reduced to
Re. 1.”

[Failure to give a free market to the
cultivators by not imposing controls.

(1]

*“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. L.

[Failure of the Government to visua-
lise that the continuous use of chemi-
cal fertilizers makes the land barren as
per theopinion of agricultural experts.
(12)]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
1 and Coof i be reduced to

Re. 1.”

[Failure to make proper arrangements
of water supply along with chemical
fertilizers. (13)].

*“That the demand under the head
Ministry of Food, Agriculture, Community
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Development and Cooperation be reduced
to Re. 1,

[Failure of the Government to take
necessary steps to increase the cattle
wealth so that it should serve as a
natural source of manure which is
necessary to keep up productivity of
the soil,  (14)].

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced to
Re. 1."

[Failure of the Government to see
that the use of insecticides and pesti-
cides has proved harmful to the cattle
consuming the fodder as also the
human beings. (15)].

*That the demand under the head Minls-
try of Food, Agriculture, Community Deve-
lopment and Cooperatlon be reduced to
Re. 1.

[Failure of the Government to provide
cheap foodgrains, (16)].

SHRI MEETHA LAL MEENA (Sawal
Madhopur) ; I beg to move 3

““That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.

[Failure to keep the Rice Mills in
Rajasthan running which are closing
down due to scarcity of paddy. (17)].

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.

[Failure to provide assistance to
"Rajasthan for the expansion of Rice
Mlls in Rajasthan. (18)].

SHRI P. VISWAMBHARAN ; I beg
to move :

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be meduced
by Rs. 100."
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[Need to supply adequate quantity of
rice to Kerala State in order to main-
tain at least 8 oz. rice ration per
adult per day. (20)].

SHRI N. SHIVAPPA : I beg to move :
“That the demand under the head Agri-
culture be reduced to Re. 1.”

"PPailure of the Government to provide
land to the landless. (23)].

“That the demand under the head Agri-
culture be reduced to Re, 1,

[Pailure of the Government to provide
enough minor {irrigation facilities
either by tapping the under ground
water or the surface water resources.

@9).

SHRI P. VISWAMBHARAN : I beg
to move 3

*““That the demand under the head Agri-
culture be reduced by Rs. 100.”

[Need to start without delay the pro-
posed large size State farm in Kerala.
@1).

“That the demand under the head
Other Capital Outlay of the Ministry of
Food, Agriculture, Community Development
and Cooperation be reduced by Rs. 100."

[Need to reduce the administrative
expenses In the Food Corporation of
India with a view to reduce the selling
price of foodgrains handled by it.
(39)].

*“That the demand under the head Other
Capital Outlay of the Ministry of Food,
Agriculture, Community Development and
Cooperation be reduced by Rs. 100."

[Need to allot more funds for the
development of fisheries in Kerala
State. (40)].

SHRI OM PRAKASH
(Moradabad) 1 I beg to move 1

TYAGI

“That the demand under the head
Ministry of Foed, Agriculture, Community
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Development

and Cooperation be reduced
by Rs. 100, '

[Failare to abolish food zones. (62)].

“That the demand wunder the. head
Ministry of Food, Agriculture, Community
Development and Coopmuoa be reduced
by Rs. 100.”

[Fallure to make the country self-
sufficient in food production. (63)].

*“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100."

[Failure to arrange for adequate
warchouslog capacity to nore food-
grains, (64)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100."

[Failure to save foodgrains from mice
etc. (65)].

“That the domand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100.”

[Loss of thousands of tonnes of food-
grains by allowing it to be carrled in
open railway wagons during rainy
season. (66)].

“That the demand under the head

Ministry of Food, Agriculture, Community
Development and C tion be reduced
by Rs. 100.”

"[Failure to create stocks of foodgrains.

in rural areas. (67)].

“That the demand under the head
Agriculture be reduced by Rs. 100"

[Need to pay attention towards milk
production. (68)].

*That the demand tu;der the head Agris
culture be reduced by Rs. 100.”

[Failure to protect cows. ().
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““That the demand under the head Agri-
culture be reduced by Rs. 100.*

[Delay in presenting the report of the
_cow protection committee. (70)].

“That the demand under the head Agri-
culture be reduced by Rs. 100.”

[Failure to set up Go-Sadans and to
improve the breed of cows. (71)].

“*That the demand under the head Agri~
culture be reduced by Rs. 100.”

[Need to encourage the scientists
engaged in agricultural research. (72)].

“That the demand under the head Agrie
culture be reduced by Rs. 100."

[Need to wutilise fully
water. (73)].

the ground

*“That the demand under the head Agri-
culture be reduced by Rs. 100."

[Failure to arrange for the spare-
parts of the tractors and also for their

repairs. (74)].

“That the demand under the head Agri-
culture be reduced by Rs. 100.”

[Failure to protect the crops against
bats, parrots, monkeys and othgr
harmful creatures. (75)].

“That the demand under the hoad Agri-
culture be reduced by Rs. 100."™

[Failure to achieve the same per acre
yield as in other developed countries,
(76)].

"“That the demand under the head Agri-
culture be reduced by Rs. 100.”

[Pailure to provide water, mtillzm.';;
and implements for agriculture. (77)].

*That the demand under the head Agri-
culture be reduced by Rs. 100."

[Failure to bring about land rd'm
legally. (78)]. . L
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“‘That. the demand under the head Agri-
culture be reduced by Rs. 100.*

[Failure to provide land to the land-
less. (79)].

“'That the demand under the head Agri-
culture be reduced by Rs. 100."

[Failure to ensure remunerative prices

of foodgrains and sugarcane to farmers.

(80)].

“‘That the demand under the head Agri-
culture be reduced by Rs. 100.”

[Failure to make improved seeds
easily available. (81)].

*That the demand under the head Other
Revenuve Expenditure of the Ministry of
Food, Agriculture, Community Development
and C tion be reduced by Rs. 100."

[Failure in achieving the progress to
improve the breed of cattle. (82)].

'."l'hnt the demand under the head Pur-
chase of Foodgrains and Fertilizers be redu-
ced by Rs, 100."

[Failure to check mismanagement in
the purchase of foodgrains. (83)].

“That the demand under the head Pur-
chase of Foodgrains and Fertilizers be redu-
csd by Rs. 100.”

[Looting and harassing the farmers la
regerd to the procurement of food-
grains by Government agents (84)].

SHRI BENI SHANKER SHARMA
(Banka) 1 1 beg to mowve :

“That the demand under the head
Mipistry of Food, Agriculture, Community
Development a.nd Cooperatmn be reduced
to Re, 1.

| Failure to remove food zones when
there has been good crop in the conse-
cutive two years, (85)].

. “That the demand under the head
Ministry of Food. Agricultore, Community
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Development and Cooperation be reduced
to Re, 1.”

[Failure to complete big river valley
projects such as Gandak and Kosi
in North Bihar. (86)].

“That the demand under the head
Minjstry of Food Agriculture, Community
Develépment and Cooperation be reduced
to Re, 1.”

[Failure to asture economical price to
the cultivators for the f
produced by them. (87)].

“That the demand under the head
Ministry of Food, Agriculture, Commu-
nity Development and Cooperation be
reduced to Re. 1,”

[Failure to get economical price to
the sugarcane cultivators.(88)]

“That the demand under the head
Ministry of Food Agriculture, Community
Develop t and Cooperati be d
to Re. 1",

[Failure to utilise vast tracts of
land in the hilly and plateau regions of
Bihar for cultivation purposes, (89)].

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re, 1.

[Need to cancel PL-480 agreement.
(90)).

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100."

[Need to stop further imports of
foodgrains, (91)].
“That the demand under the head

Ministry of Food, Agriculture, Community
Development and Coagmljon be reduced
by Rs. 100.”

[Need to lay down long range
policy for the production and
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development of sugar industry. (92)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100."

[Need to start floating lift irrigation
schemes on the banks of perpetually
flowing rivers. (93)]

“That the demand wunder the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100."

[Need to start cultivation of such
crops in the hilly and platean
regions of Hazaribagh and Santhal
Praganas areas which can be easily
grown by cultivators in those lands.
(94)]

“That the demand wnder the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100,”

[Need to establish a met-work of
power=driven tubewells throughout
the country especially in Bihar
which is more susceptible to drought
in case of failure of rains. (95)]
“That the demind under the head
Agriculture be reduced to Re. 1.”

[Failure to finalise the agreement
with World Bank for the scheme
for water resources studies. (100)]

“That the demand under the head
Agriculture be reduced to Re. 1."
[Failure to arrest the increase in
price of seeds and equipmeat. (101)]
“That the demand under the head
Agriculture be reduced fo Re. 1.

[Failure to modemise fisheries and
make it a great forelgn ‘exchange
eamner. (102)]
“That the demand under the head
Agriculture be reduced to Re, 1."

[Failure to activise the Intensive
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Agricultural District  Programee,
(103)]
~ “That the demand under the head
Agriculture be reduced to Re. 1.”

[Failure to completely modernise

agriculture in the country. (104)]
“That the demand wunder the head
Agriculture be reduced to Re, 1,”

[Failure to start more farms like the
one at Suratgarh in each State, (105)]

“That the demand wunder the head
Agriculture be reduced to Re. 1."

[Discontinuance of subsidies to manu-
facturers of fertilizers. (106)]
“That the demand under the head
Agriculture be reduced to Re. 1.”

[Failure to reduce administrative
expenditure of Indian Council of
Agricultural Research. (107)]

“That the demand wunder the head
Ministry of Food, Agriculture, Commu-
nity Development and Cooperation be
reduced to Re. 1.

[Need to form a Bhoomi Sena (Krishi
Sena) on the lines of the Army to
reclaim and bring into cultivation
desert areas of Rajasthan and Kutch
in Gujarat. (113)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.

[Need to provide means and technical
know-how to agriculturists in the
desert areas of Rajasthan and Kutch
(Gujarat) for reclaiming large tracts
of barren land for cultivation, (114)]

“That the demand under the head
Agriculture be reduced to Re, 1.”

“Failure to prepare a comprehensive
scheme aiming to get two crops from
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the ‘Khazan" lands of ‘Communidades’
in Goa. (115)]

“That' the demand under
Agriculture be reduced to Re. 1.”

the head

[Failure to prepare a scheme for
the development of deep sea
fishing in the Konkan Coast of
Malabar. (116)]

“That the demand under the
Agriculture be reduced by Rs. 100.”

head

[Need to provide substantial funds
to the Union Territory of Goa,
Daman and Diu for the development
of forest wealth, (117)]

“That the demand under the head
- Agriculture be reduced by Rs. 100,

[Installation of more saw-mills in
the public sector, in the big islands
of Andaman group. (118)]

*“That the demand wunder the head
- Agriculture be reduced by Rs. 100,”

[Need to educate the people of
Nicobar engaged in coconut plantations,
to follow the methods used in Goa
and Kerala for the same plantations,

(19)]

“That the demand wunder the head
Agriculture be reduced by Rs. 100.”

[Need to scrap the monopoly in
Nicobar Islands to buy the Area
- and Coconut. (120)]

“That the demand under the
'Agriculture be reduced by Rs. 100.”

head

[Need to instal plywood factories in
the Andamans in public sector. (121)]

. “That the demand under the head
Agriculture be reduced by Rs. 100.”

[Need to exploit by organized
. planning the forest . wealth of
Andamans which can give India
crores of Income. (122)]
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“That- th¢ demand uader “head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Develop-

ment and Cooperation be reduced by
Rs, 100, ' ’
[Feilure to iostal fruit and fish

canning plant in Goa iIn public
¥ sector. (123)]

“*That the demand under the head
Other Revenue  Expenditure of  the
Ministry of Food, Agriculture, Community
Development and Cooperation be redueed
by Rs. 100.""

[Need to provide necessary funds to

maintain the river side Khazan
bunds in Goa threatenped by sea-
tides. (124)]
“That the demand under the head
Other Revenue  Expenditure of the
Ministry of Food, Agriculture, Commu-

nity Development and Cooperation be

reduced by Rs. 100."

[Need to open in Goa an agricultural
college. (125)]

“That the demand under the head
Other Revenue Expenditure of the Ministry
of food, Agriculure, Community Develop-
ment and Cooperation be reduced by 100,”

[Need to supply at moderate cost

seeds of hybrid qualities to the
farmers in Goa. (126)]
“That the demand under the head

Other Revenue Expenditure of the Ministry

of Food, Agriculture, Community Develop-

ment and Cooperation is reduced by
- Rs, 100,

[Need to open in Goa ap experi-
mental Agriculiural Farm on the
lines of Suratgarh. (127)]

“That the demand under the head
Other Revenue Expenditure of the Ministry
of Food, Agriculture, Community Develop-
ment  and Cooperation reduced by
Rs, 100.” ’

the grafting
in Goa . regarding

[Need to experiment
methods  used
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mango-crops, in other suitable parts
of India. (128)]

“That the demand wunder the head
Purchase of Foodgrains and Fertillzers be
reduced by Rs, 100.**

[Need to investigate into allega-
tions against cooperative societles in
Goa dealing with selling of fertilizers.
(129)]

““That the demand under the head
Purchase of Foodgrains and Fertilizers be
reduced by Rs, 100.”

[Need for regular supply of ferti-
lizers to the small - agriculturists on
credit basis. (130)]

“That the demand under the head Purch-
ase of Foodgrains and Fertilizers be reduced
Rs. 100,

[Malpractices by Government servants
in regard to distribution of Fertilizers,
(131)]

*“That the demand under the head Purc-
hase of Foodgrains and Fertilizers be reduced
by Rs. 100."

[Need to provide proper training to
the staff of Cooperative Societies
which is engaged in purchase and sale
of fertilizers and foodgrains. (132)]

#“That the demand under the head Purch-
ase of Foodgrains and Fertilizers be reduced
by Rs. 100.”

[Disregard by Government servants in
Diglipur Area of Andaman group of
Islands by evading the timely purchase
of paddy from farmers. (133)]

“That the demand under the head Purch-
ase of Foodgrains and Fertilizers be reduced
by Rs. 100.”

[Need to prepare a scheme to purchase
fertilizors made from fish in Goa.
(134)]

“That the demand under the head Other
Caplital Outlay of the Ministry of Food,
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Agriculture, Community Development and

Cooperation be reduced to Re. 1.”*

[Need to provide funds to the small-
bolding-agriculturists of Goa through
Agricultural Credit Corporation per-
sonal surety. (135)]

" “That the demand under the bead Other
Capital Outlay of the Ministry of Food,
Agriculture, Community Development aud
Cooperation be reduced to Re, 1.”*

[Need to provide fishing trawlers to
Corporative Socleties in Goa on easy
terms. (136)]

SHRI SARJOO PANDEY (Ghazipur) 3
I beg to move :—

*“That the demand under the head Minis-
try of Food, Agriculture, Community Deve=
lopment and Cooperation be reduced to
Re. 1.”

[Failure of the Government to formu-
latc a national policy for the expan-
sion and development of agro-trade,
(149)]

“That the demand under the head Minis-
try of Food, Agriculture, Community, Deve-
lopment and Cooperation be reduced to
Re. 1.

[Failure to make available foodgrains
at cheap rates. (150)]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. L™

[Failure to make India self-sufficient
in food production. (151)]

*That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re, 1.

[Failure to make adequate arrange-
ments for fertilizers and water, (152)]

“That the demand under the head Minjs-
try of Food, Agriculture, Community De ve-
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lopment and Cooperation be reduced to
Re. 1.

[Failure to set up cooperative sugar
mills in U, P, (153J]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. 1.7

[Failure to grant licences for rice mills
in U. P. (154)]

SHRI K. M. KOUSHIK (Chanda) : I
beg to move :

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
-nc. lll’

[Policy of restricting free movement
of wheat which is detrimental to the
interests of the cultivator and consequ-
ently on agricultural production.
(155)]

“That the demand under the head Minls-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. 1.”

[Failure to provide land to the land-
less for purposes of cultivation. (ISG)]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Coopemtion be reduced to

Re. 1.”

[Failure to provilte minor irrigational
facilities. (157)] -

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. 1.”

[Failure to tap underground water as
also the surface water for irrigational
purposes. (158)]

] “That the demand under the head Minis-
try of Food, Agriculture, Community Deve-

“lopment and Cooperation be reduced to
Re. 1."

[Leading agriculture of the country to
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ruin by forcing the cultivators to take
to hybrid and to the use of fertilisers
without ensuring a regular and timely
supply of water, (159)]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
1op|¥rnt and Cooperation be reduced to
Re, 17

[Use of chemical fertilizers without
giving any thought that the land after
some time becomes unfit for any crop.
(160)]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. 1.”

[Failure to take adequate steps to
increase cattle wealth producing natu-
ral manure which is necessary for
retaining the fecundities of the soil.
(161)]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve=
lopment and .Cooperation be reduced to
Re. 1"

[Failure to take note of the fact that
the use of insecticides and pesticides
have proved deleterious to the safety
of cattle and men consuming the pro-
duce. (162)]

*That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. 1.

[Failure to implement in full or part
the recommendations of the study
team on agriculture appointed by the
Administrative Reforms Commission.
(163)]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. 1.

[Pailure to implement the policy of
purchase through cooperatives. (164)]
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“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. 1.

[Failure to provide free trade to agri-
culturists by removing all controls and
zonal restrictions (IGS)]

“That the demand under tne head Minis-
try of Food, Agricultural, Community Deve-
lopment and Cooperation be reduced to
Re. 1.

[Failure to solve the problem of agri-
cultural deuelop t and production
owing to its failure to pursue realistic
policies as opposed to ideological
apporaches. (166)]

““That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. 1.”

[Failure to act on the experience
gained by removing control over the
free movemnent of pulses includin gram
which has shown distinct advantages
to the producers and consumers.
(167)]

SHRI SARJOO PANDEY :
move -

I beg to

“That the demand under the head Agri-
culture be reduced to Re. 1.

[Failure to formulate schemes to
locate underground water resources.
(168)]

. '"That the demand under the hoad Agri-
culture be reduced to Re. 1"

[Failure to provide land to the land-
less. (169)]

“That the demand under the head Agri-
culture be reduced to Rs. 100."

[Failure to provide boring rigs in
drought-hit areas of U. P. (170)]

“That the demand under the head Purch~

ase of Foodgrains and Fertiliers be todmed
by Rs. 100.”

[Parchase of fertilizers and its fauty
distribution system. (171)]

“Thar the demand under the head Other
Capital Outlay of the Ministry of Food,
Agricultural, Com ity Develof and
Coorpeation be reduced by Rs. 100.”

[Need to reduce the prices of food-
grains by the Food Coopcration of
India. (172)]

RAMAVATAR
1 beg to move ;-

SHRI SHASTRI

(Patna) :

““That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. 1.

[Failure of the policy of allowing the
sale of 40 per cent produce of sugar
in op:n market. (173)]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Cooperation be reduced to
Re. 1.7

[Failure to stop the import of food-
grains under P. L. 480 and thus make
the country self-reliant. (174)]

*That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Coorperation be reduced to
Re. 1.”

[Failure to contrel the price of essen-
tial commodities. (175)]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
lopment and Coorperation be reduced to
Re. 1.”

JFailure to nationalise the wholesale
trade of foodgrains. (176)]

“That the demand under the head Minis-
try of Food, Agriculture, Community Deve-
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wm&opwaﬂon be reduced to

[Failure to check black marketing by
monopolist grain merchant in India.
(1]

*That the demand under the head Minis-
tl'!' of Food, Agriculrure, Community Deve-
aud Coop be reduced to

Re. 1.

[Failure to check profiteering and
hoarding. (178))

SHRI BENI SHANKER SHARMA : 1
beg to move :

“That the demand wunder the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced by
Rs, 100",

[Need to run Super Bazars on sccond
business economical lines so as to
save them from losses. (196)]

“That the demand wunder the head
Agriculture be reduced to Re. 1.

[Failure to run the Suratgarh farm
on sound economical basis, (198)]

“That thc demand under the head Agri-
culture be reduced to Re, 1.”

[Need to grow quick growing and
fruit-bearing trees in the hilly and
plateau regions of South Bhagalpur,
Santhal Parganas and Hazaribagh are-
as Chironji dana, Kend and Kata-
hal. (199)]

“That the demand under the head Agri-
culture be reduced by Rs. 100."

[Need to grow Kenda leafl trees used
Bidi manufaciure in hilly regions of
Bihar and Madhya Pradesh, (200)]

“That the demand under the head Agri-
culture bz redeeed by Rs. 100.

[Need t© constract small reservoirs
for ‘storing rain water for irrigation
purposes in the hilly and Platcan
reglone of Bihar. (201)]
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““That the demand under the head Agri-
culture be reduced by Rs. 100.”

[Need to dig deep tube-wells by dia-
mond ring movement process in the
billy and plateau regions of the
country, (202)]

“That the demand under the head For-
est be feduced to Re, 1.

[Necessity of afforestation of the hilly
and plateau areas of South Bhagalpur
Santhal Pargana, and Hazari Bagh
regions (203)]

“That the demand under the head For-
est be reduced to Re. 1.”

[Failure to check spzedy deforestation
of the regions lying in the Katoria
and Chandan and adjoining: hilly
tracts under the Banka and Devghar
sub-divisions in Bihar. (204)]

“That the demand under the head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Development
and cooperation be reduced by Rs. 100."

[Need for colourisation of vanaspati.
(205)]

“That the demand under the head Other
Capital Outlay of the Ministry of Food,
Agriculture, Community Development and
Cooperation be reduced by Rs, 100"

[Need 10 improve the working and
service of the service of the Delhi
Milk Scheme. (206)]

SHRI RAMAVATAR SHASTRI :
to move :

1 beg

*“That the demand under the head
Ministry of Food, Agriculture, Commuuuy
Development and Cooperation be red
to Re. 1."

[Failure to exempt uneconomic hold-
ing from land revenue. (207)]

““That the demand under the head Minis-
try of Food, Agriculture, Community Dave-
lopment and Cooperation be reduced Ra.
1..‘
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[Failure to provide land to cultivators

though  progressive land refoms,
(208)]
“That the demand under the head

Ministry of Food, Agriculture, Community
. Development and Cooperation be reduced
to Re. 1."

[Failure to bring all cultivable fallow
land in country under the Plough.
(209)] '

“That the demand under the head
Minisrry of Food Agriculture, C ity
Development and Cooperation be reduced

to Re. 1.

[Pailure to distribute all cultivable
fallow land among the landless and
cultivators having inadequate land.
(200)]

“That the demand under the head

Ministry of Food, Agriculture, Community

zvelopment and Cooperation be reduce
to Re. 1.

[Failure to stop the import of food-
grains, (211)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduce to
Re. 1.”

[Failure to stop imports under P, L.
480, (212)]

“That the demand under the head
Ministry of Food Agriculture, Community
Developmant and Cooperotion be reduced to
Re, 1.

[Failure to enable farm labourers to
rid themselves of indebtedness and
clutches of illegal money-lenders.
(213)]

“That the demand wunder the head
Ministry of Food, Agriculture, commubity
Developmant and Cooperation be Reduced to
Re. 1,”

[Failure to check rise in prices of
sugar, (214)] )

“That the demand wunder the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced to
Re. 1.

[Failure in starting large scale coopera-
tive farming. (215)]

“That the demand wunder the bead
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re, 1.

[Failure to provide drinking water
for the agriculture labour. (216)]

“That the demand under the head
Ministry of Food Agriculture, Community
Dvelopment and Coperation be reduced to
Re. 1. '

[Failure in nationalising the wholesale

trading of Foodgrains. (217)]

“That the demand under the head
Ministry of Food, Agriculture, Community
De=velopment and Cooperation be reduced to
Re. 1.

[Failure in reducing the gap between
wealthy and poor in village through
developmental works. (218)]

“That the demand under the head
Ministry of Food Agriculture, Community
Development and Cooperation be reduced by
Rs. 100,”

[Failure to check or abolish illegal
money lending in rural areas. (219)]

“That the demand under the head
Ministry of Food Agriculture, Community
Development and Cooperation be reduced by
Rs, 100.”

[Failure to make country sell de-
pendent in food. (220)]
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*That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced by
Ra. 100/-."

[Failure to set up Cooperative Socie-
ties for agricultural labourers and
landless farmers in all the vellages.
(221)].

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
¢lop and C fon be reduced by
Rs. 100/-."

[Failure to sell entire sugar at con-
trolled prices. (222)]

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced by
Rs. 100/-.”

[Failure to nationalise all Sugar Mils.
(223))

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced by
Rs. 100/-."

[Failure to mnationalise the wholesale
trade of foodgrains. (224)]

“That the demand under the head Minis-
try of Food, Agriculiure, Community De-
velopment and Cooperation be reduced by
Rs. 100/-."

[Failure to give proprietory rights to
the families in rural areas over the
land tilled by them, (225)]

“That the demand wunder the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced by
Rs. 100/-."

[Need to take over the Mohini Sugar
Mill of Warsaliganj in district Gaya
in Bihar by Government. (226)]

*That the demand under the head Minis-
try of Food, Agriculture, Community De-
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velopment and C
Rs, 100-.

tlon be red

d by

[Failure in starting Mohini Sugar Mill
ol_’ Warsaliganj in district Gaya in
Bihar, (227)]

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Ceoparation be reduced by
Rs. 100/-,"

[Failure in fixing the minimum price
of sugarcane at Rs. 15/- per quintal,
(228)]

“‘That the demand uuder the head Minis-
try of Food, Agriculture, Cemmunity De-
velopment and Cooperation be reduced by
Rs. 100/-."

[Failure in laying down a maximum
difference of 15 percent in the pur-
chase and sale prices of foodgrains.
(229)).

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced by

" Rs. 100/-."

[Failure to give land to the tillers by
introducing progressive land reforms.
(230)]

**That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. 1/-7 ’

[Failure in checking corruption ram-
pant in cooperative societies. (237)]

“That the demand under the head Minis-
try of Food, Agriculture, Community De=
velopment and Cooperation be reduced to

“Re. 1/

[Failure in laying a net work of minor
irrigation facilities in the entire coun-

try. (238)]

“That the démand under the head Minls-
try of Food, Agriculture, Community De-

"
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velopment and Coopzration be reduced to
Rs, 1/-."

[Failure in ending the farmine condi-
tions in various States. (239)].

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. 1/.-"

[Failure in arranging free relief in
famine affected areas, (240)].

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. 1/-,"

[Failure in implementing Panchayat
Parishad law in all districts of Bihar
except three districts. (241)].

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. 1/-."

[Failure in entrusting the cooperative
societies to the poor after getting
them freed from the grip of rich per-
sons,  (242)].

“That the demand under the head Minis-
try of Food, Agriculture, Community D:-
velopment and Cooperation be reduced to
Re. 1/-"

[Need to reduce the prices of wheat
available at ration shops. (243)]

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
viopment and Coop:ration be reduced to
Re. 1/-."

[Meed to supply other consumer
goods through ration shops. (244)].

“That the demand under the head Minis-
try of Food, Agrculture, Community De-
velopment and Cooperation b: reduced to
Rs. 1/-."

[Failure in fixing the price of sugar-
can at Rs, 14/- per quiotal, (245)].
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“That the demand under the head Minis-
try of Food, Agriculture, Community De=
veloment and Cooperation be reduced to
Re, 1/-"

[Failure in reducing the prices of
sugar. (246)].

*“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velup and Cooperation be reduced to
Re. 1f-"

[Failure in free distribution of Go-
vernment’s waste land among the agri-
cultural labourers and poor farmers.
(247)].

“That the demand under the head Minis-
try of Food, Agriculture, Community De.
velopment and Cooperation be reduced to
Re. 1/-.

[Failure in introducing graded income
tax system in place of land revenue in
rural areas. (248)].

“*That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. 1/-"

[Failure in implementing fundamental
land reforms. (249)],

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velor and Cooperati be redoced to
Re, 1/-."

[Need to give more powers and pro-
vide more resources to Panchayats so
that they could work more effectively.

(250)].

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. 1/-”

[Failure in abolishing land revenue
on uneconomic cultivation. (251)].

“*That.the demand under the head Minis-
try of Food, Agriculture, Community De-
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velopm:nt and Cooperation be reduced to
Re. 1f-."

[Failure in abolishing the Block De-
velopment Offices (252)].

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation bs reduced to
Re. 1/-."

[Failure in holding elections to Pan-
chayats in time. (253)].

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re. 1/-."

[Failure in supplying seeds in time
and at cheap rates to the cultivators.
. (254)).

“That the demand under the head Minis-
try of Food, Agriculture, Community De-
velopment and Cooperation be reduced to
Re, 1/-."

[Failure in checking rise in the prices
of fertilizers.  (255)].

“That the demand under the head Agri-
culture be reduced by Rs. 100/-.""

[Failure to make available good sceds
to farm:rs to increase food produc-
tion, (256)]. )

“That the demand under the head Agri-
culture be reduced by Rs. 100/-."

[Failure to check the theft of seeds,
fertilizers and insecticides. (257)]

*That the demand under the head Agri-
culiure be reduce by Ks, 100/-.""

[Failure to fix adequate price for the
produce of farmers. (258)].

+That the demand under the head Agri-
_culture be reduced be Rs. 100/-."

to give special assistance to
fruit growers. (259)].
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“That the demand under the head Agri-
culture be reduced by Rs. 100/-,"

[Need to grant special asslstance to
banana and mango growers. (260)]

“That the demand under the head Agrl-
cultupe be reduced by Rs. 100/-."

[Failure to check blackmarketing in
the sale of fertilizers, (261)]

“That the damand under the head
Agriculture be reduced by Rs. 100/-."

[Need to lay more stress on the
development of fisheries, (262)].

*“That the demand under the-
Agriculture be reduced by Rs, 100/-,"

head’

[Unsatisfactory progress in the direc-

tion of agro-scientific education
(263)].
“That the demand under the head

Agriculture be reduced by Rs. 100/-

[Failure in propagating and publiciz-
ing process of conservation of plants
among villagers. (264)[.

“That the demand under the head Agri-
culture be reduced by Rs, 100/-"

[Failure to provide incentive to agri-
culturists for co-operative agricul-
ture.  (265)].
_“That the demand under the head
Agriculture be reduced by Rs. 100/-"

[Failure to check the misuse of
money in Government Agricultural
Farms. (266)].

*“That the demand under the head
Agriculture be reduced by Rs. 100/-.”

to make the Government
Agricultural Farms useful, (267)].

“That the demand under the head -

* Agriculture be reduced by Rs, 100/-."

[Failure in protecting and

foodgrains from mice.

crops
(268)].
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“That the demand under the head
Agriculture be reduced by Rs, 100/-."

[Failure in fixing suitable prices of
commercial crops- (269)].

“That the demand under the head
agriculture b: reduced by Rs. 100/-."

[Failure in supplying folder or paying
wages to the nearby village women
in lieu of their working daily for
two hours in the Indian Agricultural
Research  Institute, New  Delhi.
(210)].

“That the demand under the head Agri-
culture be reduced by Rs. 100/.-"

[Failure in checking the malpractices,
arbitrary actions and corruption by
officers in Central Potato Research
Instltute, Phulwari (Patna). (271)].

“That the demand under the head Agri-
culture be reduzed by Rs. 100/-."

[Failure in reinstating the retrenched
employees of Central Potato Research
Institute, Phulwari (Patna). {2?2)].

“That the demand under the head Pay-
meznts to Indian Council of Agricultural Re-
search be feduced by Rs. 100/-."

[Need to confirm the male as well as
female labourers working in the
Indian Agricultural Research Insti-
wte.  (273)].

“That the demand under the head Pay-
ments to Indian Council of Agricultural
Ressarch be reduced by Rs. 100/-."*

[Need to increase the wages of Rs.
2.50 paid per day to the labourers
working in the Indian Agricultural
Research Institute. (274)]. -

“That the demand under the head Pay-
ments to Indian Council of Agricultural Re-
search be reduced by Rs, 100."

. [Meed to find a solution in regard
to the difficulties of the Indian
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Agricultural Research Institute, New
Delhi, (272)]

“That the demand under the head Pay-
ments to Indian Council of Agricultural
Research be reduced by Rs. 100.”

[Need to develop the Indian Agri-
cultural Research Institute, New
Delhi into a most modern Institute
(276)]

“That the demand under the head Pay-
ments to Indian Council of Agricultural
Research by reduced by Rs, 100,

[Violation of the agreement con-
cluded between Central Potato Re-
search Institute and the Central Potato
Research Institute Workers' Union,
Phulwari before the Deputy Labour
Commission of the Central Govern-
ment (277)]

“That the demand under the head
Payments to Indian Council of Agricultural
Research by reduced by Rs. 100,

[Failure to give recognition to the
Central Potato Research Institute
Workers® Union, Phulwari (278)]

That the demand under the head Pay-
meats to Indian Council of Agricultural
Research be reduced hy Rs. 100™

[Need to fix the minimum wages of
the workers of the Central Potato
Rescarch Institute, Phulwari at
Rs. 100 per month (279)]

“That the demand under the head Pay-
ments to Indian Council of Agricultural Re-
search be reduced by Rs. 100™

[Need to confirm all the workers of
Central Potato  Research  Institute,
Phulwari (280)]

“That the demand under the head Pay-
ments to Indian Council of Agricultural Re-
search be reduced by Rs. 100

iNeed for the further development of
the Pusa  Agricultural Research
Laboratory Bihar (281).]
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SHRI GADILINGANA GOWD
(Kurnool) : 1 beg to move
““That the demand under the head

Ministry of Food, Agriculture, Community
Development and Co-operation be reduced
toRe. 1™

[Failure to provide sufficient drills to
Community Development Blocks for
digging wells (282)]

“That the demand under the head
Ministry of Food, Agriculiure, Community
Development and Cooperatmn be reduced
to Re. 1.

[Policy regarding selection of farmers
to see the agricultural development
in foreign countries under the youth
exchange scheme (283)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.

[Failure to provide adequate medi-
cines in the primary health ceatres in
Community Development Blocks
(284)]

“That the demand “under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re, 1"

[Failure of cooperative  rice mills
set up in Andhra Pradesh (285)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.”

[Failure to provide facilities to the
agriculturists under T.B.P. in Andhra

Pradesh (286)]
“That the demand under the head
Ministry of Food, Agriculture, Community

Development and Cooperation be reduced to
Re. 1"

"[Failure to abolish the Suratgarh
farm in spite of the recommendations
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of the PAC and also to drop
Sidancor project and other such
projects in the country (287)]
SHRI MAHANT DIGVIJAI NATH

(Gorakhpur) : I beg to move :

“That the demand under the head
Mibnistry 6f-Food, Agriculture, Community
Development and Cooperalion be reduced
to Re. 1"

[Dependence on foreign countries
particularly USA for food siuffs
(288)]

““That the demand under the head
Ministry of Food, Agriculture, C-mmunity
Development and Cooperation be reduced
to Re. 1.

|Failure to make the country self-
sufficient in food (289)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re, 1"

[Failure to encourage the farmers to

grow more food in the country
290)]

“That the demand wunder the head,
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1"

[Failure to provide the facility of
loans to farmers through cooperative
banks (291)]

“That the demand under the head
Ministry of Food, Agriculiure, Community
Development and Cooperation be reduced
to Re. 1.”

[Failure to abolish the food zones in
country (292)]

“That the demand under the head
Ministry of Food, Agricultural, Commu.
nity Developmgnt and Corporation be
reduced to Re, 1"

[Failure to provide the facility of
free movement of foodgrains in the
country (293)]
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“That the demdnd under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
te Re. 1.

[Failure to ask the *Krishi Pandits’
to go to the villages and teach the
farmers the best methods of cultiva-
tion (294)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re, 1"

[Failure to hold annual agricultural
exhibitions .in wvarious parts of the
country (295)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1"

[Failure to pay more and more
attention towards the supply of good
and sufficient quantity and quality
of tractors to farmers {296))

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.

[Failure to pay any heed to the
warnings given by the agriculture
specialists that the land becomes barren
as a result of use of fertilisers
(297)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Dazvelopment and Cooperation be reduced
to Re. 1.”"

protect the

[Failure to take steps to
the natural

animals which provide
manure to lands (298)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1",

[Failure to cxamine tho anti-germs
medicines which causes troubles to
the animals and human beings
(299)]

“That the demand wunder the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.”

[Failure to provide cheap foodgrains
to the public in the country (300)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.

[Failure to increase the quantity and
quality of ration given to ration card
holders in the country (301)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1."

[Faiiure to evolve a good policy
relating to food production in the
country (302)]

“That the demand under the head
Mipistry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.””

[Failure to fix a favourable price of
sugarcane in the country (303)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperalion be reduced
to Re. 1,

[Failure to have good and sufficient
godowns in the country (304)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.”

[Damage caused to the foodgrains in
transit in open wagons during mon-
soon season (303)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.
foodgrains

[Failure to protect in



211 D.G.(Min.

stores from mice and other harmful
insects (306)] .

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re. 1.

[Failure to construct more godowns
in the villages (307))

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
to Re, 1.

[Failure to stop the PL 480 help
(308)] :
“That the demand under the head
Ministry of Food, Agriculture Community
Development and Cooperation be reduced
to Re. 1.

[Failure to provide irrigation projects
to the districts of eastern Uttar

Pradesh, particularly Gorakhpur
district (309)]

“That the demand under the head

Ministry of Food, Agriculture, Community

D:velopment and Cooperation be reduced
by Rs. 100.”

[Failure to increase the production of
sugar in the country (310)]

«That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100.”

[Failure to reduce the price of sugar
in the country (311)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100.”"

[Failure to compete with the forelgn
countries in the field of export of
sugar to foreign countries (312)]

the head

+That the demand under
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Ministry of Food, Agriculture, Commuuity
Development and Cooperation be reduced
by Rs, 100",

[Failure to export sugar at low price
to foreign countries (313)]

“That the demand under the head
Ministey of Food, Agriculture, Community
Developihent and Cooperation be reduced
by Rs, 100"

[Banon the manufacture of gur in
villages which is the main diet of
farmers (314)]

“That the demand upder the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100."”

[Overlooking the domestic needs of
sugar while exporting it to other
conntries (315)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100."

[Failure to encourage farmers to grow
more sugarcane in the districts of
Eastern U. P. and particulary the
Gorakhpur district (316)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100"

[Failure to introduce the floating lift
irrigation projects in the country (317)]

That the demand wunder the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100."

[Failure to make the provision of
storing of foodgrains mandis in the
country (318)]

“That the demand under the head
Ministry of Food, Agriculture, Community
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Development and Cooperation be reduced
by Rs, 100,

[Failure_ to control the price of the
fpadgrains in the country (319)]

:'That the demand under head
Ministry of Food, Agriculture, Community

Development and Cooperation be reduced
by Rs. 100,

[Failure to provide cheap fertilisers
and irrigation facilities to agriculturi-
sts (320)]

“That the demand wunder the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100,

[Need to provide vocational training
to farmers in the country after harvest
(321)]

“That the demand under the Head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100.”

[Need to supply the boring machines
in the drought effected areas of the
country particularly the Eastern dis-
tricts of U, P. and more particularly
the Gorakhpur district, (322)]

“That the demand wunder the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs, 100,

[Failure to check the black-marketing
in foodgrains, (325)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs, 100,

[Failure to take stern action against
the hoarders in the country. (323)]

“That the demand under the head
Ministry of Food, Agriculture, Community
.Development and Cooperation be reduced
by Rs. 100.”

[Need for immediate reliel steps in
the famine effected areas in Haryana

CHAITRA 19, 1891 (SAKA) F.A. Com. Dev. and Coop.; 214

State and most particularly the Gur-
gon district. (325)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100."

[Need to provid: seeds to the farmers
at cheaper rates in the country.
(326)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100.”

[Failure to ban the sub-division and
fragmentation of land in the country.
(3zm] )

“That the demand -under the
Agriculture be reduced by Rs. 100"

head

[Need for projects for the use of
underground water in the country.
(328)]

“That the demand under the head
Agriculture be reduced by Rs. 100.”

[Need to cenvert sea water into the
frrigatable water. (329)]

SHRI RAMAVATAR SHASTRI: I
beg to move :—

That the demand under the head
Ministry of Food, Agriculture, Community
Develop and Coop i be reduced
by Rs. 100.”

[Failure to end corruption and mis-
management in the Food Corporation
of India, (330)]

“That the demand under the head
Ministry of Food, Agriculture, Community
Development and Cooperation be reduced
by Rs. 100.”

[Failure to extend uniform
to all the employees working in the
Food Corporation of India. {331)]

“That the demand wunder the head
Ministry of Food, Agriculture, Community
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Development and Cooperation be reduced
by Rs. 100.”

[Failure to recognise the union of
employees of the Food Corporation of
of India (332)] '

“That the demand under the head For-
est be reduced by Rs. 100,”

[Failure to conserve the forests,
(333)]

“That the demand under the head Fore
ost be reduced by Rs. 100."

[Failure to safeguard the traditional
rights of the people living in the
forest areas to chop wood, month-clean-
ing twigs and leaves from the forest.
(334))

“That the demand under
Forest be reduced by Rs. 100."*

the head

[Sclling of forest wealth at less price
to the monopolists of the country.
(335)]

“That the demand under the head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Develop-
ment and Cooperation be reduced by
Rs. 100.

[Pailure to make adequate and
extensive arrangements for the treat-
ment of cattle in rural arcas. (336)]

*That the demand under the head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Develop-
ment and Cooperation bs reduced by
Rs, 100,

[Need to extend poultry farming.
(337))

“That the demand under the head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Development
and Cooperation be reduced by Rs. 100.”

[Benefiting sugar magnates by Natio-
nal Sugar Manufacturers Association.
(339))

*“That the demand under the head Other
Revenue Expenditure of the Ministry of
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Food, Agriculture Community Develop-
ment and Cooperation be reduced by
Rs. 100.

[Need to pationalise sugar industries.
(339)]

“¥hat the demand under the head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Develop-
ment and Cooperati be duced by
Rs, 100

[Failure to take over Mohini Sugar
Mill, Varisliganj (Bihar). (340))

““That the demand under he head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Develop-
ment and -Cooperation be reduced by
Rs. 100.”

[Failure to ensure the payment of
arrears to cane-growers by sugar Mills,
(341)]

“That the demand under the the head
Other Revenue Expenditures of the Ministry of
Food, Agriculture, Community Development

apd Cooperation be reduced by Rs, 100."

[Failure to end the policy of depend-
ing on the foreign experts. (342))]

“That the demand under the head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Development
and Cooperation be reduced by Rs. 100.™

[Unsatisfactory working of the De-
partment of Animal Husbandry.
(343)]

SHRI MAHANT DIGVIJAI NATH : [
beg to move : —

“That the demand under the head Agri-
culture be reduced by Rs. 100.”

[Need to pay more attention towards
the increase of milk production in the
country, (344)]

“That the demand under the head Agri-
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culture be redeced by Rs, 100."

[Failure to ban cow slaughter in the
country. (345)]

“That the demand under the head Agri-
culture be reduced by Rs. 100."

|Failure to declare the ¢ow as
National Animal in the country.
(346)]

*“That the demand under the head Agri-
culture be reduced by Rs. 100.”

[Delay in submission of the Cow
Protection Committee Report. (347)]

*That the demand under the head Agri-
culture be reduced by Rs. 100,

[Failure to take immedicate steps for
the improvement of Haryana breed of
cows in the country. (348)]

“That the demand under the head Agri-
culture be reduced by Rs. 100"

[Need to make provision for free
training in operatin of tractors.
(349)1

“That the demand under the head Agri-
culture be reduced by Rs. 100."

[Need to make provision for the
manufacture of spare parts of tractors
in the country. (350)]

- “That the demand under the head Agri-
culture be reduced by Rs, 100"

[Failure to introduce foreign methods
in cultivation for growing mbre food.
(351)]

“That the demand under the head Agri-
culture be reduced by Rs. 100.”

[Failure to help Grow More Food
Campaign in the country. (352)]

“That the demand under the head Agri-
culture be reduced by Rs. 100.™

[Need to improve the position of
milk supply in Delhi. (353)]

CHAITRA 19, 1891 (SAKA) F.A. Com. Dev. and Coop.) 218

“That the demand under the head Agrle
culture be reduced by Rs. 100.”

[Need to apply the Bombay milk

supply techique for impr of
Delbl Milk Supply Scheme. (354)]

“That the demand under the head
Agriculture be reduced by Rs. 100."

[Need to set up agricultural farms in
Gorakhpur on the pattern of Suratgarh
farm. (355)]

“That the demand under the head Agri-
cultare be reduced by Rs. 100.”

[Failure to stop the I'nnd slides in
Uttar Pradesh, (356)]

“That the demand under the head Agri-
culture be reduced by Rs. 100.”

[Need to set up more and more agri-
culture colleges in Eastern districts of
Uttar Pradesh and particularly in
Gorakhpur district. (357)]

“That the demand under the head Agri-
culture be reduced by Rs 100,”

[Need for soil conservation In the
country. (358)]

SHRI RAMAVATAR SHASTRI: 1
beg to move :-

“That the demand under the head Other
Revenue Expenditure of the Ministry of Food,
Agriculture, Cc ity Development and
Cooperation be reduced by Rs. 100.”

. [Failure to meet the shortage of good
breed of bulls in the country. (359)]

“That the demand under the head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Development
and Cooperation be reduced to Rs. 100.”

[Failure to supply adequate quantity
of fodder for cattle at cheap rates
during famine. (360)]

“That the demand under the head Other
Revenue Expenditure of the Ministry of
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Food, Agriculture, Community Development
and Cooperation be reduced by Rs. 100.”

[Fallure to guarantee the supply of
pure ghee and milk in the country.
(361)]

““That the demand under the head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Development
and Cooperation bs reduced by Rs. 100."

[Failure to diagnose the animal dise-
ases. (362)] '

“That the demand under the head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Development
and Cooperation be reduced by Rs. 100.”

[Failure to ensure payment of arrears
amounting to lakhs of rupees due
from South Bihar Sugar Mills, Bihta
to cane growers. (388)]

“That the demand under the head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Development
and Cooperation be reduced by Rs, 100.”

[Failure to oust foreigners from agri-
cultural sector. (389)]

*“That the demand under the head Other
Reveoue Expenditure of the Ministry of
Food, Agriculture, Community Development
and Cooperation be reduced by Rs. 100."”

[Failure to check many-sided Ameri-
can infiltration in agriculture sector.
(390)]

“That the demand under the head Other
Revenue Expenditure of the Ministry of
Food, Agriculture, Community Development
and Cooperation be reduced by Rs. 100.”

[Failure to oust American Peace
Corps aclive in agricultural sector in
various State in the country. (391)]

“That the demand under the head Pur-
chase of Foodgrains and Fertilizers be
reduced by Rs. 100."

[Failure to make the country self-
sufficient in fertiliser production.
(392)]
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“That the demand under the head Pur-
chase of Foodgrains and Fertilizers be
reduced by Rs. 100,

[Need to set up fertiliser factories in
each State In the country, (393)]

SHEI. GADILINGANA  GOWD:
Kurnool) : Sir, this is one of the most
important ministries of the Government of
India whose help has to reach 70 per
cent of the population of our country
who happen to be agriculturists. My
leader, Professor Ranga, during his speech
on the General Discussion on the Budget
rightly said that adequate funds have
not been kept at the disposal of this
‘Ministry. In spite of these drawbacks
and in spite of there not being coordination
and cooperation this Ministry headed by
a scnior Cabinet Member and ably
assisted by two State Ministers has brought
a green revolution in the country for
which the Ministry and the concerned
Ministers deserve congratulations.

I have been submitting to you for
the last about fifteen years that some of
the schemes evolved by the Ministry after
deep thinking and a lot of research are
not being propsrly implemzated in the
States by the persons in charge of
implementation., 1 can cite hundreds of
such instances but in the limited time at
my disposal I will only give a few so
that Government may look into them and
rectify them in order that. the farmers may
benefit and there could be increased food
production in the country.

There is the TB Project in Andhra
Pradesh. Water was Jet into the canals
nearly 15 years ago—in 1953.54. But
till now, evea after 15 years, nearly 50,000
acres in this area still remain uodeveloped.
Government has to make enquiries and
give proper assistance to the farmers here
to get their land developed. I do not
know how many such instances are there
in the whole country. All these things
* must bs thoroughly gone into. .

When I asked a question I was told
by the Minister of Irrigation that 1,14,000
acres of land have already been developed.
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Of course, this Ministry is not concerned
with that. As I also happen to be a
member of the irrigation advisory board
of the State, I asked him outside how he
supplied this figure when only 50,000 acres of
land have been developed and 50,000 acres
are yet to be developed. He said that
this is the information furnished to him
by the State, Therefore, my submission
is that the Centre should not reply comp-
letely on the information furnished by the
State Government. They should have a
separate machinery to get these things
verified and give necessary help.

MR. SPEAKER : The hon, Member
may continue his speech in the afternoon.

13, hrs.

The Lok Sabha adjourned for
Lunch till Fourteen of the Clock.

The Lok Sabha re-assembled after
Lunch at four minutes past Fourteen
of the Clock.

[SHR1 VASUDEVAN NAIR in the Chair)
DEMANDS FOR GRANTS —contd.

MINISTRY OF FoOD, AGRICULTURE,
CoMMUNITY DEVELOPMENT AND
Co-OFPERATION — contd.

SHRI GADILINGANA GOWD :
Mr. Chairman, the Government set up
the Suratgarh Farm about 13 years ago
for the production of good seed for
distribution to the farmers. It has
completely failed to achieve its objectives.
The Public Accounts Committee in their
Report, on p. 17, strongly recommend the
abolition of this Farm and the distribution
of 36,000 acres of this Farm to progressive
farmers. Likewise, on Singanoor Farm in
Mysore Siate, the Government intends
spending Re. 1 crore and 68 lakhs, It
is of an area of 7500 acres and it amounts
to nearly Rs, 2500 per acre. The Public
Accounts Committee has also said that
in view of its location in the drought-
affected area, the Government should not
think of investing large amounts in this
Farm. Therefore, 1 request the hon,
Minister to kindly examine this,
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The Indian Council of Agricultural
Research has been very good work. When
it was constituted it was decided that 80
per cent of the money allotted to it should
be spent on research work and only 20
per ceat on administration. Now, what
has happened is that the Government is
spending about 80 per cent of the money
allotted to the Council on administration
and 20 per cent only on research work,
This should be avoided. The administ-
rative expenditure should bz reduced.
They should, strictly, adhere to their
original intentions.

As regards the Central Seeds Corpora-
tion, the high vielding seeds are being
distributed and the black-marketing is
going on because the farmers are very
much impressed with these seeds and
there is great demand from the farmers
and, taking advantage of this thing, some
middlemen have come in the field. Some-
how or other, they have been able to get
agencies from the Central Szeds Corpora=
tion and these middle-men are making a
lot of black money. Therefore, this has
got to be investigated and middle-mea
should be avoided. The cooperatives
should be entrusted with the work of
distribution of seeds.

As you are aware, for Youth Ex:hanges,
the farmers are selected to go to forcign
countrizs to study the development of
agriculture in those countries. What is
actually happening is that the farmers
belonging to the Congress party only are
being selected and 1 do not know if even
one farmer belonging to  Opposition
parties has been selected. Selections are
not made on the merits of the candidates
but on the party considerations. That
should be avoided. The merits of the
youth are not taken into  consideration
in the selection. The persons who are
in a position to give Rs. 3000 to Rs. 6000,
even among Congress people, for some
building—I do not know whether it is
for the building of Bharat Krishak Samaj
or some other building—are seclected. I
was told by persons who gave the
amount of Rs. 3000 to Rs. 6000 for
being sclected to go to foreign countries
that they were the only persons who were
being selected. This kind of a thing
is going on.



3 D.G. (Min.

SHRI ANANTRAO PATIL (Abmed-
nagar) : . To whom is the money paid.?

SHRI GADILINGANA GOWD
Some people who are in charge of selections
are paid. How can a poor man afford
to pay Rs. 3000 to Rs. 6000 for being
sent to a foreign country to study the
development of agriculture 7  Therefore,
the Government should examine this and
sce a that not single pie is collected from
such people.

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : 1 would like to have more
information from the hon. Member,

SHRI GADILINGANA GOWD: I
can give the names of the persons who

have paid the money. But I did not
like to mention them here. I can give
the names.

Then, the Government are giving

titles of Krishi Pandit and First prizes
to farmers with a view to give impetus to
farmers to produce more. Here again,
only the persons who can manocuvre to get
the statistics inflated are being given the
First prize, 1 am telling you this from
my personal experience. I come from
Andhra Pradesh., In 1966, ome Mr,
Machan Gangana was awarded the title of
Krishi Pandit and given the First
prize. There, the big industrialists
can afford to purchase the officers
and get statistics inflated. 1 would
request the hon. Minister to send
somebody to find out these things. Itis
sajd that they have been given the title
of Krishi Pandit because they have
produced 35 quintals of paddy per acre.
That comes to about 43 bagt, I am prepared
to resign my membership if this is a fact,
Tam a farmer myself, and I know that
they cannot produce even 25 bags of paddy.
In fact, this has bzcome a matter for
laughter in my area. Anyhow, itis a past
event. I would request the hon. Min ster
to see that such things do not recur.

Regarding financial assistance to far,
mers, I am glad that the State Bank of
India has been instructed to give financial
asgistance to the farmers. But the State
Bank authoritics do mnot appear to know
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the rules and regulations properly. One of
the agents of the State Bank of India in
my place approached me and asked me to
take a loan. I said that that was not
pecessary. Then he said that I had to take
it because then alone other ryots would
come and take advantage of the facility. I
agredd, Then he said that the Bank would
give at the rate of Rs. 250 per acre for
producing paddy. I accepted it and they
recommended Rs. 4000. After a month or
so, the agent came and told me that I had
to mortgage 15 acres of my wet land. We
1and would cost about Rs. 10,000 per acre
and he wanted 15 acres to be mortgaged for
aloan of Rs. 4000. I could understand
if the crop is to be mortgaged, because
there must be some security for the amount
that is being advanced by the banks. I do
not know whether the rules are like that
or not. These things are to bs gone into
and thoroughly examined ; the crop has
to be mortgaged and else personal security
may be taken for the amount that is
advanced.

Co-operative socicties are working more
on political lines rather than with a view
to helping the agriculturists, If co-operative
institutions are headsd by Congressmen,
they got all th: banzfit but if they are
headed by non-Congressm:n, th:y are con-

demned. All these aspzcts should be got
examined. !
Itis only recently that agriculturists

have started coming up and they have begun
to stand on their own legs. [ would like
to know whether bsfore proposing the tax
on agricultural wealth, the Deputy Prime
Minister had consulted the Agriculture
Ministry or not and whether this Ministry
gave its concurrence to that tax or resisted
it. I would like to know what is going to
happen to thzse poor agriculturists.

It may not be possible for Government
to take up big proj:cts like MNagarjunasagar
or Tungabhadra or Bhakra-MNingal etc.
because there appzars to be d:arth of
funds., I would, thercfore, suggest to the
hon. Minister to kindly make available
drills so that underground water may be
tapp>d and lift irrigation may be arranged.
I have seen a report in The Hindu dated
the 3rd instant that the Government of
Tamil Nadu has been able to procure one
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drill manufactured in Tamil Nadu itself.
It can bore a hole of 8 inches to 16 inches,
and up to a depth of 1000 feet amd it can
bore at the rate of 15 to 60 feet per hour.
‘That appears to be a good thing. Instead
of wasting money in farms like the Suratgarh
farm and the Singanur farm etc, these
amounts could be iovested on purchasing
these drills. I would suggest that these
drills may be made avajlable to the com-
munity development blocks in all the States.

Coming to community development and
co-operation I would say that the scheme
has completely failed, 1 would suggest the
abolition of the posts of gramsevaks and
gramsevikas. As a matter of fact, you
must all be aware of it and yet you may
probably hesitate to say it, that the
presidents of panchayat samitis have become
like Lord Krishna going about with these
gramsevikas who have become like gopis.
Actually, they do not do any work, I was
a member of the panchayat samiti and [
koow that there are rules and regulations
and there are also guidebooks which are
bulky volumes. But none of them is doing
any work. I was told that the gramsevikas
were expected to go about and preach about
smokeless chula and so on. But they are
doing nothing. Therefore, I would suggest
the abolition of these posts. Instead, I
would suggest that engineering supervisors or
additional demonstrators may be made
available to the community development
blocks.

As regards primary health centres, Rs.
42,000 are being spent on the staff while the
cost of medicines to be used there is only
about Rs. 7000. Even this amount of
medicines is not supplied to them and they
have to purchase only from certain medical
stores where they are not available. They
make an indent for the medicines, but these
are not supplied to them. Things required
are not bzing supplied to them. Distilled
water is required to the extent of only about
Rs, 200 and it appears that that would be
enough for one year, but when indents are
made, Rs. 2000 worth of distilled water is
supplied instead of the medicines needed,

I would submit that the doctors should
be given some authority to purchase the
medicines. The medicines are intended for
preventing diseases. For instance, suppose
cholera starts spreading somewhere and the
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doctor has make an indent with the central
stores and the medicine does not come in
time, then many people would die by the
time the medicine is received. Therefore,
there must be some provision for giving
authority to the doctor to purchase the
medicines required under such circumstances.,

I am very glad to find that Gowernment
have an intention to set up a vanaspati
factory at Adoni. Itisa very good centre
which produces a lot of groundnuts needed
for the vanaspati factory, -

Iam told that the State Gowvernment
have recommended some new society
for this purpose. There iz a society called
the Adoni Co-operative Marketing Society
which was started in 1939. But_ when the
Central Government asked for proposals
from the State Government, it appears that
the State Government wanted their followers
or friends to form themselves into a society,
and that society was organised and registered
and afierwards they submitted a proposal
for giviog this plant to that society, I did
know about it till I received a represzntation
from my area saying that such a thiog had
happened. 1 immediately wrote to the
hon. Minister about it. I did not mention
a single word about the directors. [ am
now told—of course, I have not yet received
any reply from the hon. Minister, but I
have got information from my State—that
the Government have said that this society
is not working properly and, therefore, the
new society has been given that plant...

SHRI K. SURYARAYNA (Eluru) : He
wrote to the State Government, not to the
Central Government.

SHRI GADILINGANA GOWD 1 My
information is from the State. I would like
to point out that the work of this society
has been praised at all levels by the Depart-
ment during ail these years. Successive
registrars have been praising that society.
That resulted in the NDCM giving Rs. 3}
lakhs or so for the Iipstallation of oil
expellers, decorticators and ginning
machines. The registrar had recommended
Rs. 21 lakhs for the working capital of
this society. Since the processing for Rs. 21
lakhs would take time, very recently the
registrar had recommended to the Govern-
ment to give an amount of Rs. 5 lakhs.
This was on 6th October, 1967; On 8th
November, 1967 he had recommended to
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[Shri Gadiligana Gowd]

the bank to see that Rs. 2 lakhs were given
to the society, 1 would, therefore, like
to know when this society became a bad
society. 1 want to tell you that this society
became a bad society on 23-4-1968. The
Registrar recommended Rs. 5 lakhs. The
Government, in turning down the proposal
of the Registrar, has cbserved in the last
para, as follows :—

“Further, there is no information
whether a close watch was kept by
the Department over the working of
the society. The efforts made by the
Department in this regard may please
be intimated to this Department as
early as possible.”

That is to say, upto 23-4-1968 this socicty
was good, but from that time it became bad.
The Registrar, who was appreciating the
society for its good work, teversed his stand
from appreciation to condemnation. This
is how things go on. Of course, this is not
a small affair. T would appeal to the Minis-
ter to send a team from here. Agriculture may
be a State subject, but still the Centre also
has to take action; otherwise, there is no
neccessity for the existence of this Ministry
here.

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI M.S. GURU-
PADASWAMY) : 1 have already decided 1o
send a tcam of officials to look into the
matter.

SHRI GADILINGANA GOWD :
This Team should also examine who are the
promoters of the new societies whether they
have vested interets or not. My information
{s that they are persons doing export busi-
ness in groundnut oil which is mainly requir-
ed by vanaspati factories. There is also, 1
am told, litigation from the STC and Andhra
Pradesh Co-operative Marketing Federation...

14.23 brs.
At this stage, two visitors threw

some pamphles from the Visitors’ Gallery
on the Floor of the House.

MR. CHAIRMAN : Order, order.
hon. Member may continoun bis speech,

The
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SHRI GAPILINGANA GOWD:
The Team should be asked to investigate
into all these things. The Adoni Coopera-
tive Marketing Socicty has already set up
ofl-expellers and decorticators and provision
has been made in the buliding for the in-
stallagtion of four more oil-expellers. 1T re-
quest that the tfeam that is going must be
asked to investigate whether it is going to
cut down the expenses of the factory if this
plant has an adjunct to the society, I re-
quest you to look into the matter.

I have just received information from
the tobacco growers of my State, which is
as follows. Government gets more than
Rs, 194 crores from tobacco through the
excise duties in 1969, So much benefit
was derived through foreign exchange i. e.,
Rs. 19 crores in 1967. Yet, Government
does so little to help the tobacco growers.
Tobacco stocks worth more than Rs. 10
crores, graded and redried and produced
during the last three years, are still groan-
ing in godowns because the 8. T. C. has not
made any effort to promotc its export, In
the past, the STC rendered some help by
itself coming into the market, and through
its competition, tobacco prices were prevent-
ed from falling too far below the cost of
production. But during this year, the STC
has rcfused to make any purchases, so that
its favourite firm from Bombay, controlled
by some Valia, can have freedom to pur-
chas<e at low prices some tobacco upto Rs. 2
crores.  Actually this Valia firm has no
firm order from England or other countrics
for tobacco exporis, as it is not a tobacco
exporter, This firm is trying -to beat down
tobacco prices by forcing regular exporters
at Guntur and other places to quote too low
prices and hand over their firm orders in
favour of the Valia firm, The result is
that there has been no export, no movement
of tobacco to other countries and a heavy
depression has set in tobacco trade.

While this is the fate of tobacco stocks
of 1967, 1968, 1969 crop is finding no
market. As a result of this mischief by
Valia firm and 8TC, peasants and traders
are losing heavily. The result is that peasants
have no credit to invest in the next crop.

Therefore, we urge that the STC should
be persuaded to enter the marker, purchase
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this year’s tobacco crop primarily from gro-
wers and later from traders, stock it in the
Government warehouses, draw credit from
State Baok etc. against those stocks and
thus help growers.

To discharge such functions I request the
formation of tobacco development and
marketing Board.

Thank you, Sir.
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T & wurRr e oy, saa ug-
Tfer wrm fax 1 am s
Tga #gm &, IEH Adw Adf @R
&, faw snfte &t ar fram & se=t

Tz %3 &1 (sgawra) What is all
this nonsense ?

SHRT 5. KUNDU (Balasore) : He
said what is all this nonsense.

SHRI RANDHIR SINGH : That was
because he did not allow me to speak.
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MR. DEPUTY-SPEAKER —in the Chair.
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MR. DEPUTY-SPEAKER : I am glad Mr,
Vajyapyee, the leader of the Jan Saogh has
raised this issue. In fact, I thought yester-
day itself.it could have been raised. When
you sit in the Chair continuously for 2 hours
and 15 minutes, out of which for one hour
you are absolutely driven to desperation and
a member persists, you come to a breaking
point. I am satisfied that Shri K. L. Gupta
never made a general charge. He wanted
to charge only two doctors about whom he
has some evidence. But some of us heard—
it can b: verified—that the doctors® profes-
sion was unnccessarily dragged in a general
way. Therefore, I said nothing will be re-
corded. Mr. Kachwai was shouting. I
must say that Mr., K. L. Gupta makes a
good contribution and I am always helping
those who make good contributions by even
going out of my way. Hon. members will
bear me out in this respect. I do not want
to shut out or suppress any member. On
the contrary, | have been charged with a
little generosity. Therefore, there is nothing
personal at all either against Mr. Gupta or
against Mr. Kachwai. They know it wvery
well, They will get their opportunities.

SHRI P, VEKATASUBBAIAH (Nan-
dyal) : Some distinction should be made
between shouting and talking.

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGJIWAN
RAM) 1 1 was under the impression that it
was only for the time being.

MR. DEPUTY-SPEAKER : As I said,
the time was such. When a man comes to
a breaking point, members should realise
that notking is meant personally. No pre-
judice is meant against any individual so
far as I am concerned.

DEMANDS FOR GRANTS —contd.

MinisTRY oF FooD, AGRICULTURE,
CoMMUNITY DEVELOPMENT AND
COOPERATION— contd.

KRISHNAMOORTHI
we are given to

SHRI V.

(Cuddalore).:  Sir, -



